2955  Calling Attention to a matter
FLABOUR TROUBLE IN ROURKELA STEEL
PLANT

756. SHRIMATI SARLA BHADAU-
RIA : Will the Minister of STEEL,
MINES AND METALS be pleased to
state .

= -~ '

(a) whether there was any labour
trouble at the Rourkela Steel Plant re-
cently; and

‘

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P. C. SETHI) :

(a) Yes, Sir.

(b) In September-October, 1967, the
workers of the Rourkela Steel Plant
agitated, without going on strike, against
the statutory minimum of 4 per cent of
their wages declared by Hindustan Steel
Ltd. for the year 1966-67. As there
was danger of serious damage to the
costly equipment of the Plant, the Coke
Ovens ai Rourkela had to be blanked
and Blast Furnance banked for some
time during October 1967. The dispute
has since been settled amicably and the
plant has started functioning again with
effect from October 19, 1967.

———

ENQUIRY RE NOTICE OF MO-
TION FOR ALLEGED BREACH OF
PRIVILEGE

SHRI NIREN GHOSH (West
Bengal) : Sir, T have given a notice of
a motion for breach of privilege about
Dr. P. C. Ghosh insinuating against
Members of the House that they are re-
ceiving money from foreign Embassies .

MR. CHAIRMAN : That will not
come now.

SHRI NIREN GHOSH : I have given
notice.  This is a question of privi-
tege. I want to take it up at the ap-
propriate time,

tTransferred from the 4th Dec—e_m-
ber, 1967.
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SHRI BHUPESH GUPTA (West
Bengal) : We are not interested in tak-
ing that joker seriously. He is an idiot.
I think he has said something bad.
Even a joker is to be taken seriously if
he is treated as the Chief Minister of
a State. Sir, what do you say to this
thing? Dr. P. C. Ghosh has no right
to say such things,

MR. CHAIRMAN : You have not
given notice.

SHRI BHUPESH GUPTA : I am in-
cluded. He has not named anybody.
You can go into this matter. 1 am not
saying that you should dispose it of.
If Dr. P, C. Ghosh has said this kind
of thing, certainly his conduct is to be
questioned by us.

SHRI NIREN GHOSH : Sir, this
motion should be discussed, not teday,
at a proper time. I am ready for that.
But it should be discussed.

MR. CHAIRMAN : I will see to it.

SHRI BHUPESH GUPTA : We do
not want to give him a lot of impor-
tance.

———

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTED FLIGHT OF CHANCELLOR EIE~
SINGER OVER PAKISTAN-OCCUPIED PART
OF KASHMIR

SHRI A. M. TARIQ (Jammu and
Kashmir) : Sir, before you go to the
calling attention notice, I have got a
submission to make. My submission is
this. I was the first man to enter your
Chamber with the calling attention no-
tice, Now I find the name of my se-
nior colleague, Mr. Rajnarain, on the
top of the list. I have got no objection
to that. But I would like you to go
into this matter and find out the position.
You should adopt a procedure by which
we will know how a man giving the
notice first becomes second.

MR. CHAIRMAN : T shall go into
it.

SHRI BHUPESH GUPTA (West
Bengal) : Generally, Sir, we do not have
grounds for complaints. Mr. Tariq has
made an observation which may not be
very charitable to the Secretariat here
because generally they do not do such
things.
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MR, CHAIRMAN : They never do
that.

SHRI BHUPESH GUPTA: If any
lapse has taken place we can settle it
with them. But I do not think any
lopse has taken place. Besides, what
does Mr. Tarig lose if Mr. Rajnarain
asks a question before him because you
will ask the same thing and the Prime
Minister will give the same answer.

SHRI A, M. TARIQ : 1t is a question
of procedure and you should not inter-
fere here. (Interruption) You should
not put up a wrong case..

SHRI BHUPESH GUPTA: I am
always for the right case. i
1

SHRI A. M. TARIQ :...I have got

the same regard for the Secretariat as
you have got. ‘

SHRI BHUPESH GUPTA: I am
very glad that Congressmen chase the
German Chancellor. 1 am very happy
and I hope he will pursue it.

SHRI B. K. P. SINHA (Bihar) : In
this connection I would only state that
Mr. Tariq never cast an aspersion on the
Secretariat or anybody. But then it is the
normal desire of any human being
that first come should be first served.
If he comes earliest of all, normally his
name should figure at the top.

SHRI A. D. MANI (Madhya Pra-
desh) : T have also felt sometimes that
somebody gives and somebody else’s
name is found there. I made enquiries
and found out that the Secretariat notes
down the time in respect of a certain
motion given notice of. I do not think
the Secretariat should be blamed.

-
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SHRI BHUPESH GUPTA : Get up,
Mr. Tariq. You are first.

SHRI A. M. TARIQ : Well, I am not
here on your mercy. And you are not
a man who is generous to others. It
is a question of procedure and Consti-
tution. On that I do not need your
guidance or mercy or generosity. 1 re-
psresent a btigger party.

SHRI BHUPESH GUPTA : We are
not showing mercy. We are showing a
good gesture, mot mercy, and a good
gesture in public life s not to be ruled
out.

| TRAREAN : A, § FEAT
T Y FRAR F arfweae afaza
WIT 92 g1 FT &g ST RS9+
wfaarat # 90 g9 /A FT AW
fa=mmar § 1

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :

AR, Some time ago, several
Pakistani newspapers carried reports alle-
ging that a West Germany spokesman
in Islamabad had said that West Ger-
many supported the principle of self-
determination in Kashmir, The Pakistan
High Commission in New Delhi also
jssued a press release on November 28,
1967 and I quote :
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“Rawalpindi, November 28: A
West German spokesman said here
last evening that West Germany fa-
voured the settlement of the Kashmir
dispute on the principle of justice
and on the basis of self-determina-
tion”.

We naturally made enquiries from
our High Commission in Islamabad and
from the Embassy of the Federal Re-
public of Germany in New Delhi about
the truthfulness of these reports.

Our High Commission in Islamabad
has informed us that the statement in
the Pakistan High Commission’s press
release was based neither on the joint
communique issued at the conclusion
of Chancellor Kiesinger’s visit to Pakis-
tan nor on the statement of any West
German Spokesman in Islamabad. The
Embassy of the Federal Republic of
Germany in New Delhi has categorically
affirmed that the reported statement was
not made by any member of the West
German delegation.

We have examined the joint commu-
nique issued summarising the results of
the talks between Chancellor Kiesinger
and President Ayub Khan in Islamabad.
The only reference to Kashmir in the
joint communique appears in paragraph
6 which I shall read out. I quote :—

“The President of Pakistan ex-
plained to the Chancellor the situa-
tion with regard to Indo-Pakistan re-
lations, In this connection he expres-
sed his Government’s concern at the
growing military imbalance in the
Sub-continent and reaffirmed his
Government’s desire to seek a peace-
ful and honourable solution of all dis-
putes with India, including the dis-
pute of Jammu & Kashmir. The
Chancellor took note of Pakistan’s
position and expressed the hope that
these disputes would be peacefully re-
solved”.

It is clear that the German Chancel-
lor merely took note of Pakistan’s posi-
tion and expressed the hope that these
disputes would be peacefully resolved.
This is in consonance with the Tashkent
Declaration.

Mr. Chairman, Sir, may I now deal
with another question. It is about the
route followed by the aircraft carrying
the German party.
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We have been informed that there
was a proposal for Chancellor Kiesinger
to visit Gilgit. This was not accepted.
Later, on the 27th November, a sight-
seeing flight to Nanga Parbat and K-2
was planned. As the House is aware,
Nanga Parbat was first climbed by a
German expedition. Since then the Ger-
mans have been interested in this moun-
tain, This flight was cancelled because
of bad weather. On the 28th November
on their way from Rawalpindi to Lahore,
the West German party was flown to
Nanga Parbat and K-2. According to
our information, the West Germans
were not told that they would be flying
over Gilgit, Hunza or Skardu and they
have assured us that the flight was sole-
ly for purposes of sight-seeing and that
it had no political significance.

Hon’ble Members are familiar with
the general behaviour pattern of the
press in Pakistan. Every time an im-
portant visitor goes to that county, an
attempt is made to distort his statements
and actions. I doubt if the world is
misled by such antics.

L | TRARTES ;. #fiwq, A
gaTT @S are a1 5 aifweara §
ST FRET & fEE® #1 o wew §
fFaT & 3T ST IT ¥ TTE AFT
St TGN aTge T Afea genT w3y
I AT AT AT F99 fEar
IqY  AGAT IF A g1 HT | |
g AT ATEAT §. ..
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s TR : B ¥ g3y Arfaw
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g &
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# ST =mgar g fFoFar gae A
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arfd e ofessdy SEATH qTaEed,

TAGAFT TS T qE A G 8,
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(At this stage, Shri Rajnarain handed-
over some papers to the Prime Minis-
ter)
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SHRI A. M. TARIQ: Sir, I am
thankful to the Prime Minister for her
statement. It was a very educative
statement and I just want to put one
simple quesion. She has read paragraph
6 of the joint communique. I also have
a copy of the communique with me.
Paragraph 6 says :

“The President of Pakistan explain-
ed to the Chancellor the situation
with regard to Indo-Pakistan relations.
In this connection, he expressed his
Government’s concern at the growing
military imbalance in the Sub-conti-
nent.”

Now, Sir, we are being accused before
every country and before every V.LP.
that India is trying to build up more and
more armed forces against Pakistan.
Now, Sir, for the information of this
House, I would like to quote some
figures.

Sir, the population of Pakistan is 120
million. There is voluntary military
service there. The total strength of
Pakistan’s armed forces is 3,28,000. Its
Defence Estimate is Rs, 2,180 million.
Then, Sir, her total strength of army is
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3,00,000 including 25,000 Azad Kash-
mir troops. She has got four armoured
brigades with M-4 Sherman, M-47 Pat-
ton, M-48 Patton and Chinese T-59
tanks. There are 13 Infantry divisions
based on 32 brigades. Some of the
infantry divisions have reconnaissance
regiments. Then the total strength of
Pakistan’s Navy is 9,000. She has one
submarine, two large destroyers, three
destroyer escorts, two ASW frigates,

eight coastal mine sweepers and four
fast patrol boats, Whereas India’s
population is about 505 million. We
have voluntary military service. QOur

total armed forceg strengh is 977,000, Our
Defence Budget is Rs. 9,694 million.
The total army strength is 9,00,000, We
have one armoured division, 12 infantry
divisions, nine mountain divisions, one
parachute brigade. . .

SARDAR RAGHBIR SINGH PAN-
JHAZARI (Punjab) : Put your question,

SHRI A. M. TARIQ : Now the ques-
tion is that it is Pakistan which is de-~
veloping itself, it is much more strong-
er than us and at the same time it is
Pakistan which creates this propaganda
against us and against our country.
The West German Chancellor has ac-
cepted this plea of Pakistan knowing
fully well that Pakistan has been given
a lot of help. So, I would like to know
from the Prime Minister what steps the
‘Government is going to take in regard
to this matter.

SHRIMATI INDIRA GANDHI:
I am not at all clear about the hon.
Member’s question. He has given some
very usefu] information., The figures
may be correct about Pakistan’s strength
and he is also absolutely correct in say-
ing that India has no aggressive inten-
tion and that we are only concerned with
preparing ourselves to defend our coun-
try. It is, I think, the duty of the Gov-
ernment and the people to be fully pre-
pared for defence, Whenever any
visitors come here, we put the facts of
the situation before them so that they
are fully aware of our stand and also
of the threat which is posed on our bor-
ders by Pakistan and China.

SHRI BHUPESH GUPTA : Sir, it
seems the hon, Prime Minister has come
to the conclusion with regard to the
reported statement by some West Ger-
man personality on the basis of denial
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by some people here and the joint com-
munique. Even in the joint communi-
que you will have noted some reference
having been made to the imbalance.
Generally, Sir, when such diplomatic
joint communiques are issued, care is
taken that certain statements are not
made even indirectly which may put
others in wrong. It is quite clear from
the joint communique that one of the
subject-matters of discussion was the
Pakistan allegation about the so-called
imbalance and so on. Sir, we infer
from it, when the discussion took place,
that the West German Chancellor was
perhaps asked by Pakistan for supply of
more weapons and other things in
order to balance the imbalance. That
presumption should be there. 1 would
like to know whether the Government
of India did make some relevant enqui-
ries from the Xknowledgeable sources
whether any such proposal was under
consideration. I am not going to sug-
gest that it has been accepted or not,
but it does appear that this became a
theme of the discussion. After all
you do not include in a short joint
communique everything; you only in-
clude what you consider to be very
important and material and which has
some meaning for the public and also
for the international community.

Secondly, Sir, 1 would like to know
whether in making all these enquiries
the Prime Minister alsp took into ac-
count the fact that at that time and be-
fore the press there was running a
systematic campaign, i.e. earlier, at the
time of the Indo-Pakistan war, the offi-
cially-patronised and aided West Ger-
man press said exactly what is said
here that there should be self-determi-
nation and it went even to the length
of saying that Kashmir was a part of
Pakistan but, by and large, the other
press was saying that there should be
plebiscite and so on. That seems to be
the official policy of the Government of
West Germany or the Federal Republic
of Germany. In view of that, how can
we be satisfied with their answers?
There is admissible evidence. In a
joint communique everything would not
be said and our Embassy certainly
would not be in a position to throw
much light because they want to pre-
varicate in this matter; they would not
include such things in this communique.
Therefore, Sir, the matter is a little deep-
er. I say this thing because some-
how or other this Government is not
only pursuing a discriminatory policy
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[Shri Bhupesh Gupta.]

with regard to the German Democratic
Republic in order to seek favours from
West Germany but it is also allowing it
to do and say things directly and in-
directly. Now, Sir, everybody knows
why Chancellor Kiesinger came here. I
have a correspondent in Berlin, the
German Democratic Republic, I am
the editor of a paper, We were getting
information that this Chancellor was
being sent here with a view to creating
intrigues, especially with Pakistan. They
wanted to create some kind of im-
pression as if he was going to these
places. He actually came with a politi-
cal design and the report also appears
to be in line with that. Therefore, I
do not know if the political assessment
was made, not mechanical or techmical
assessment. I should like to have a
little more light thrown on it, especially
whether the Government has examined
the papers of West Germany, what is
appearing there in regard to the question
of Indo-Pakistan relationship.

SHRIMATI INDIRA GANDHI:
Sir, with regard to the newspapers of
West Germany, I cannot say that I have
read them.

SHRI BHUPESH GUPTA: How
can you read them? Your Ministry
should read them,

SHRIMATI INDIRA GANDHI:
In these matters we have to go by the
Government’s statement, and what the
Government says, When Chancellor
Kiesinger was here, we talked to him
about all these matters and he made his
position quite clear.

The other question which the hon.
Member has raised is about Fast Ger-
many. As the hon, Members know, the
German question is a complicated one
and is mixed up with the whole ques-
tion of European security. We have
always tried to take the view that we
should not take any action or any posi-
tion which would introduce further
complications in an already difficult si-
tuation. It has been our policy to deve-
lop further trade and cultura] relations
with East Germany and these have
grown in recent years.

MR. CHAIRMAN : Mr. Bhargava.

SHRI M. P. BHARGAVA  (Uttar
Pradesh) : Sir, after this clear and in-
formative statement by the Prime Mi-
nister I have no questions to ask. May
I take this opportunity of congratulating
her on this statement?
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SHRI BHUPESH GUPTA: On a
point of order, Sir. Now you called
him to ask a question but he ended up
by only congratulating her. Similarly
we should also be given an opportunity

to get up and denounce India’s rela-
tions with West Germany. You have
created a good precedent. We would

also like to denounce it.
Yt TR ¢ FEF TISF B gAH
g arfagrazd % Fqr §ifag,
gl feqga A arifgarded 9320
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MR. CHAIRMAN : Mr. Paliwal,

s\ favew aat: simR, WA
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qqT AT AT AET AT o I T #y?
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matter is not so simple . . .
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AT QU FAET FA A fAG @
F¥ AT F FrE yaew fawar maT & AT
fargr sram ?

(No reply)

S USAITAN : GEHIC THTET
&1 =TT &, AT WA € |

SHRI ARJUN ARORA : Sir, the
matter is not as simple as the Prime
Minister’s statement has attempted to
make out. The maps produced by Shri
Rajnarain Singh (Interruptions)—they
are very authorised—have been in circu-
lation in this country for a long time.
Some Members of this House including
myself got them. They have obviously
been in the knowledge of the Govern-
ment. The maps were produced in
1963; the maps produced in 1963 have
been in circulation in the country, and
the Government says that Mr, Rajnarain
has now handed them over and the
Government will try to find out if there
is something amazing and disappointing
in them. The Government should have
confronted Chancellor Kiesinger with
these maps and taken a categorical dec-
laration from him that he does not re-
cognise any part of Jammu and Kashmir
as Pakistani territory. And, secondly,
these maps with the flight over Gilgit,
Hunza and other Pakistani-occupied
areas of Indian territory have to be
taken together, and they make it very
clear that what Mr. S. K. D. Paliwal
has said is something serious. It is the
same West German Government which
supplied missiles to Pakistan when
Pakistan invaded India, and when our
air force beat back the Pakistani offen-
sive, the West German Government of
Chancellor Kiesinger supplied ninety-six
aircraft through Iran. If such serious
developments and such misdeeds of the
West German Government are glossed
over by our Prime Minister, it is a very
disappointing thing. May I know, Sir, if
even now the Prime Minister will take
up the whole matter with the West Ger-
man Government through our Ambassa-
dor in Bonn ?

SHRIMATI INDIRA GANDHI : Sir.
I did not say that I shall now enquire.
What 1 said to the first questioner was
that we have already made enquiries
about this matter but we have not yet
received a reply. This is one part of the
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question. The second is~—1I do not think
that it is right to mix up the question
of the maps with that of the flight over
Gilgit; these are two entirely different
matters, and I do not think they should
be mixed up. To our knowledge nobody
has yet said that any missiles were sup-
plied to Pakistan during the conflict. But
what Shri Arjun Arora said in the last
part of his question is true in this sense
that some sabre jets were supplied by
West Germany to Iran and from Iran
they have gone to Pakistan. Qur Gov-
ernment had protested about this to the
‘West Germans and they had assured us
that the supply was made to Iran and
that it was intended for Iran, and also
that they would do everything possible
to get the p! e, back {o Iran,

st awareraw - wEAYT T aEy
ST F S oaft watg fzar &, F@

IR .

MR, CHAIRMAN : There are many
others; I must give them an opportunity.
You please sit down. If there is time I
will call you again,

f
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SHRI ARJUN ARORA : When he
was a student he was Rajnarain Singh;
now he is not Sing |
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MR. CHAIRMAN : It is noted.

SHRI CHITTA BASU (West Ben-
gal): 1 beg to refer to the joint commu-
nique, to paragraph 6 thereof, where
“military imbalance” has been mention-
ed. Sir, may I know whether the Prime
Minijster has ascertained from any
source as to whether the Pakistan Gov-
ernment did not at all seek any arms
aid from West Germany ? This is num-
ber one; that is, I want to know whether
the Government is satisfied that the
Pakistan Government did not ask for
any arms sale from West Germany
during the talks which were held bet-
ween the Chancellor of Germany and
Pakistan, Sir, again I want to put a«
question. The statement of the Prime
Minister says that the West German
Chancellor had got nothing to do with
regard to the flight over Hunza or
Gilgit area. Rather she went to the
length of laying the blame at the door
of Pakistan, There is no denying the
fact. ...

MR. CHAIRMAN : You are making
a speech.

SHRI CHITTA BASU:
has been allowed, Sir.

Everybody

Now, Sir, there has been no appro-
priate response from Pakistan with re-
gard to India’s initiative in the matter
of normalisation of air and road com-
munications, exchange of cargoes seized
during the conflict of 1965, and in lay-
ing the basis for expanding trade rela-
tions with Pakistan and in starting joint
ventures. And there are other indications
also which go to prove that Pakistan is
not at all interested in having talks with
India unless the question of Kashmir
was settled on the basis of their terms,
Jn the background of all these things she
has gone to the length of laying the
blame at the door of Pakistan. Now is
it felt by the Government of India that
the time has come when our Govern-
ment should make a reappraisal of our
attitude to Pakistan, if not a change in
attitude towards Pakistan ?

SHRIMATI INDIRA GANDHI:
That question hardly arises out of this
Calling-Attention,

SHRI CHITTA BASU : It arises.
SHRIMATI INDIRA GANDHI:

However, the first point which was made
by the hon. Member is whether we have
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any knowledge that Pakistan asked for
arms from West Germany. I think, as
the hon Member, Shr1 Bhupesh Gupta,
has said, 1t 1s possible that they did ask
for 1t But we have no definite informa-
uon As far as we know, the Germans
had said to us here that they would not
send arms to any area of tension.

Now the other question was about
Pakistan’s response with regard to the
normalisation of relations between our
two countries It 1s true that the rela-
tions are not satisfactory, but neverthe-
less a small beginning towards normali-
sation was made n the Telecommunica-
tions Agreement which was made re-
cently, and T think 1t 1s in our interest
10 pursue this matter

off o fag (saIwaEw) @ =
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SHRI N SRI RAMA REDDY (My-
sore) . The Prime Mmister has made
it clear that 1t was the West German
Government spokesman 1 Islamabad
who said that the question of applying
the principle of self-determination can-
not arise mn the case of Jammu and
Kashmir 1t was the West German
Government spokesman and 1t has been
made clear Now 1 would like to know
whether the matter was taken up directly
with the Chancellor of West Germany
in order to deny this fact Unless such
matters are denied publicly and n all
the papers., mere correspondence will not
do because the people at large and the
mternational world also will not be able
to assess the actual stand of the West
German Government i the matter of
our dispute with Pakistan on Jammu
and Kashmir Therefore. I would like to
know what steps have been taken by
our Governmenp to see that a direct
demal 1s obtained from the Chancellor?

SHRIMAT1 INDIRA GANDHI "
Sir, normally these matters are not taken
up with Heads of Governments but
through the concerned Embassies That
1> why we took 1t up through our Em-
bassies, with the High Commission 1n
Pakistan and with the German Embassy
here and they both assured us that they
would look into the matter.

SHRI N SRI RAMA REDDY : But
the German Embassy in Islamabad gave
a contradiction of the report In such
a situation 1t 1s but proper for the West
German Government to say that our
attention has been nvited to such and
such a report and 1t 1s not correct Was
such a contradictton obtamed from the
German Embassy or was it enly from
Islamabad?

SHRIMATI INDIRA GANDHI:;
As T said, we took 1t up with the High
Commussioner there and also here and
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in Bonn. The German Embassy has taken
the matter up with the Pakistan High
Commissioner and we have been told
that they are considering what further
action they should take,

SHRI NIREN GHOSH (West Ben-
gal) : I would like to know whether the
Government is aware that Chancellor
Kiesinger is an ex-Nazi?

AN HON. MEMBER :
you that?

SHRI BHUPESH GUPTA : He said
ex-Nazi. That is how Churchill used to
pronounce the word.

SHRI NIREN GHOSH : The Prime
Minister said that the Chancellor has
denied and he has said that he did not
know that he was travelling that way.
Now the question arises whether we can
take it so simply as that. They have
their Embassy there and their officials
are there and they ought to have known.
Personally Chancellor Kiesinger might
not have known. But the Embassy offi-
cials shouid have known. So the reply
is not so innocent as it seems. And
taking the whole range of questions that
have been put by different Members
here, is it not a fact that West Germany
is trying to queer the pitch for any
peaceful negotiations or settlement bet-
ween India and Pakistan and is trying
to set both the countries at logger-heads?
And another question arises out of her
reply here. She said that we are not re-
cognising East Germany because we do
not want to complicate the situation. But
by recognising West Germany this
Government has taken the first step in
complicating the situation. So after all
these undesirable activities of the West
German Government, will they recognise
East Germany in order to balance the
complications created by the Govern-
ment and also as a reply to the undesir-
able activities of the Chancellor and the
West German Government in relation to
India?

SHRIMATI INDIRA GANDHI:
I do not think the flight has in any wav
affected the relations between India and
Pakistan. If there are not good relations,
if there is tension between us, it is due
entirely to other causes. What was the
other question? Yes, I remember. I
have already expressed myself on East
Germany. We have friendly relations
with them and we are increasing our
trade and other connections with them.

Who told

[ RAJYA SABHA |
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DIWAN CHAMAN LALL (Punjab):
May 1 with your permission, Sir, ask the
Prime  Minister three  questions ?
May I know whether any protest was
made by Chancellor Kiesinger when he
realised that he had been made to fly
over Gilgit etc. to have a look at Nanga
Parbat? And secondly, may I know whe-
ther West Germany has been supplying
any arms or armaments to Pakistan and
whether this matter was raised in talks
with Chancellor Kiesinger when he was
here? And thirdly, why is East Germany
not being recognised diplomatically and
when are we going to appoint trade re-
presentatives in East Berlin?

SHRIMATI INDIRA GANDHI:
1 have already replied to these questions,
with the exception of one i.e. whether
Chancellor Kiesinger had protested
Well, I have no knowledge about this.

DIWAN CHAMAN LALL: Mr.
Chairman, may I ask Madam Prime
Minister when we are going to appoint
our trade representative in East Berlin?

SHRI BHUPESH GUPTA : One good
thing you can do by giving full diploma-
tic recognition to them, do something
good.

SHRIMATI INDIRA GANDHI:
I thank the hon. Member for his sug-
gestion.

SHRI KRISHAN KANT (Haryana):
Since there has been a wide range of
questions in this context, I would like
to know from the hon. the Prime Minis-
ter, what is the relative stand of West
Germany and of East Germany regard-
ing the position of Kashmir?

SHRI BHUPESH GUPTA : South
Block will never allow the recognition
of East Germany. We know that.

SHRI KRISHAN KANT : 1 would
like to know from the Prime Minister
what are the stands of East Germany
and of West Germany regarding the
position of Kashmir?

SHRIMATI INDIRA GANDHI :
I do not think I can give comparison
of their views on this matter, Sir.

SHRI BHUPESH GUPTA : Sir, on a
point of order. Why is not the Prime
Minister in a position to give it? At the
time of the Indo-Pakistan conflict the
German Democratic Republic officially
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supported us. Their leader, the Chairman
of their Council of Ministers, Dr. Ul-
bricht himself and his Government made
statements supporting us. Do I under-
stand that these are not within the
knowledge of the Government? Why
can’t the Prime Minister say whereas
one was supporting Pakistani aggression
the other was supporting us. Is it be-
cause South Block has again advised her
not to say such things because it may
embarrass their position? It is clear that
when the country was in a difficult
period the German Democratic Republic
1 p.M. stood by us. And today when

the question has been asked it

stands to reason that the
Prime Minister gets up and pays whole-
some tribute to the support that we
received from that country.

SHRIMATI INDIRA GANDHI:
‘We are very very grateful to all those
countries which supported us in our time
ot difficulty. The House is fully aware
that East Germany did support us but
I do not think it is right to say that
West Germany was against us.

SHRI BHUPESH GUPTA : Sir, I am
falling through the floor. What does she
say? I am getting heart failure, I can
produce to you tomorrow tons of mate-
rial to show how West Germany was not
only directly not supporting but en-
couraging the other side. In this House
I read out statements—Ial Bahadur
Shastri was there—from the German
semi-Government papers and other sour-
ces and the Prime Minister somehow or
other has been so misled that today she
does not know even that.

SHRIMATI INDIRA GANDHI:
The question is whether those statements
were official statements of the Govern-
ment,

SHRI BHUPESH GUPTA: You
know it very well what they are. You
are not so simple as you sometimes
pretend to be. You are knowledgeable.

s ME gl (39T 930) : awmafa
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SHRI A. G. KULKARNI (Maha-
rashtra) : Sir, I have a submission to
make. When I am here—and my name
is in the List—how is Mr. Murahari
whose name does not appear in the list
standing up? Can I not ask at all?

MR. CHAIRMAN : You leave it to
me and 1 shall explain to you.

SHRI BHUPESH GUPTA : It is just
like that. The Government that helps us
does not get recognition and the Gov-
ernment which is against us has got re-
cognition.

s, M el : wmfy W,
d g ST ST g fF odn g
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SHRI BHUPESH GUPTA : Another
horrible statement; West Germany is
changing its policy. In what direction ?
In the direction of war,

SHRIMATI INDIRA GANDHI:
In the direction of having diplomatic re-
lations with these countries. This is what
the hon. Member has said.

SHRI BHUPESH GUPTA: Now
you are turning the question on him,

SHRIMATI INDIRA GANDHI:
This is what he said.

SHRI BHUPESH GUPTA : He said
since the Communist countries are doing
it, therefore. .. (Interruptions).
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SHRI BALACHANDRA MENON
(Kerala) : Considering the consistent
anti-Indian policy of the West German
Government as revealed in the supply
of arms to Pakistan, in the statement
that the West German Government will
consider the recognition of the German
Democratic Republic as an unfriendly
act, in the recent flight over the Gilgit
area and in the position taken up by
the West German Government on the
Arab-Israeli conflict, will the Govern-
ment now at least change their stand
and recognise the German Democratic
Republic whose policies are more in
tune with ours ?

-SHRIMATI INDIRA GANDHI;
Sir, I have already expressed my views
on this.

SHRI BHUPESH GUPTA : What
are your views?

[ RAJYA SABHAT
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PAPERS LAID ON THE TABLE

ANNUAL  REPORT (1966-67) AND
ACCOUNTS OF THE CEMENT CORPORATION
OF INDIA LIMITED AND RELATED PAPERS

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN ALIL
AHMED) : Sir, I beg to lay on the
Table a copy each of the following
papers, under sub-section (1) of sec-
tion 619-A of the Companies Act,
1956 :—

(i) Annual Report and Accounts
of the Cement Corporation of
India Limited, for the vyear
ended 31st March, 1967, to-
gether with the Auditors’ Re-
port on the Accounts.

(ii) Review by Government on the
working of the Corporation.

[Placed in Library. See No. LT-
1911/67 for (i) and (ii).}

MINISTRY OF INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS (DEPARTMENT
OF COMPANY AFFAIRS) NOTIFICATIONS

SHRI FAKHRUDDIN ALI
AHMED : Sir. T also beg to lay on the
Table a copy each of the following
Notifications of the Ministry of Indus-
trial Development and Company Affairs
(Department of Company Affairs)
under sub-section (3) of section 642 of
the Companies Act, 1956 :—

(i) Notification G.S.R. No. 1244,
dated the 7th August, 1967.

(ii) Notification G.S.R. No. 1245,
dated the 9th August, 1967.



